
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH MUMBAI

CORAMi

NAME OF THE PARTIES: Indianivesh Limited

SECTION OF THE COMPANIES ACT: 230-232

cSP No.716l(MAH)/2017

SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 08.02.2018

ORDER

CSP No. 715/230-232.iNCLT/MB&lAw2017
CSP No. 7161230-232/NCLT/MB/MAH/2017

V. NALLASENAPATTIY
Member (Technical)

At request of the Petitioner Counsel, list this matter on 22.3.2018.

Sd,t' sdi -

B.S.V. PRAKASH KUMAR
Member 0udicial)


